28.09.2012 J-1 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 3

(DIVISION BENCH-3)

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 10.30 A.M.

1. W.P.(C)6776/2011 GNCT OF DELHI & ORS AVNISH AHLAWAT
VS. DALBIR SINGH A.K. TRIVEDI

COURT NO. 4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 10.30 A.M.

1. W.P.(C)4732/2012 SURENDER SINGH REKHA PALLI, PUNAM SINGH,
VS UNION OF INDIA AND ANR. BARKHA BABBAR

COURT NO. 5

(DIVISION BENCH-6)

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

AT 02.15 P.M.

1.ITA999/2006
&
2.ITA 1394/2009 COMMISSIONER OF INCOME TAX
VS.M/S.M.S. INTERNATIONAL LTD.

3.ITA 210/2007
&
4.ITA 147/2007 COMMISSIONER OF INCOME TAX
VS. M.S.SHOES EAST LTD.

5.ITA575/2007 COMMISSIONER OF INCOME TAX
VS. PEARL INTERCONTINENTAL LTD.

PRESENT: KAMAL SAWHNEY, SR. STANDING COUNSEL FOR REVENUE IN ITA NOS. 999/2006,
210/2007, 575/2007 AND 147/2007

SANJEEV SABHARWAL, SR. STANDING COUNSEL WITH PUNEET GUPTA, JR. STANDING
COUNSEL WITH GAYATRI VERMA, ADV. IN ITA NO. 1394/2009

PAVAN SACHDEVA, RESPONDENT IN PERSON IN ALL MATTERS.
PRESENT: SANJEEV SABHARWAL, SR. STANDING COUNSEL WITH PUNEET GUPTA, JR. STANDING
COUNSEL WITH GAYATRI VERMA, ADVOCATE FOR REVENUE

AJAY VOHRA WITH KAVITA JHA AND VAIBHAV KULKARNI ADVOCATES FOR RESPONDENTS
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6 TO 17. ITA 1667/2010, 1814/2010, 1815/2010, 1816/2010, 1817/2010, 1818/2010,
1819/2010, 1968/2010, 1969/2010, 1970/2010, 1971/2010 & ITA NO. 85/2010

COMMISSIONER OF INCOME TAX
VS. DINESH JAIN

18 TO 27. ITA 1800/2010, 1803/2010, 1805/2010, 1807/2010, 1809/2010, 1811/2010,
1812/2010, 1813/2010, 1967/2010, & 1972/2010

COMMISSIONER OF INCOME TAX
VS. LATA JAIN

PRESENT: SANJEEV SABHARWAL, SR. STANDING COUNSEL WITH PUNEET GUPTA, JR. STANDING

COUNSEL & GAYATRI VERMA, ADVOCATE FOR REVENUE

AJAY VOHRA WITH KAVITA JHA AND VAIBHAV KULKARNI ADVOCATES FOR RESPONDENTS

28. ST.APPL.51/2012

ABB LIMITED

S. GANESH, R. JAWAHAR LAL,

VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
29. ST.APPL.52/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
30. ST.APPL.53/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
31. ST.APPL.54/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
32. ST.APPL.55/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
33. ST.APPL.56/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
34. ST.APPL.57/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
35. ST.APPL.58/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
36. ST.APPL.59/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
37. ST.APPL.60/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
CM 13198/2012 VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
38. ST.APPL.61/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR
VALUE ADDED TAX VINEET BHATIA
39 ST.APPL.62/2012 ABB LIMITED S. GANESH, R. JAWAHAR LAL,
VS. THE COMMISSIONER, DELHI VRINDA AGHI, MAANK KSHIRSAGAR

VALUE ADDED TAX

VINEET BHATIA
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40. ST.APPL.63/2012
41. ST.APPL.64/2012
42. ST.APPL.65/2012
43. ST.APPL.66/2012
44. ST.APPL.67/2012
45. ST.APPL.68/2012
46. ST.APPL.69/2012
47. ST.APPL.70/2012
AT 02.15 P.M.

1. CRL.A.853/2012
AT 02.15 P.M.

1. MAC.APP.538/2004
2. MAC.APP.368/2004
3. MAC.APP.224/2004

J-3

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED
VS. THE COMMISSIONER,
VALUE ADDED TAX

ABB LIMITED

VS. THE COMMISSIONER,
VALUE ADDED TAX

COURT NO. 34

(DIVISION BENCH-7)

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

S. GANESH, R. JAWAHAR LAL,
VRINDA AGHI, MAANK KSHIRSAGAR
VINEET BHATIA

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

VISHAL
VS STATE

COURT NO. 27

M.L. YADAV
RICHA KAPOOR

EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE G.P. MITTAL

THE NEW INDIA ASSURANCE

COMMPANY LTD.
VS. MAHA SINGH & ORS.

JHAMMU RAM & ANR.

VS. SHAMSHER SINGH & ORS.

R.S.R.T. CORPN. LTD.

VS. K.S.MOHANA KUMAR & ORS.

PANKAJ SETH
R.K. SINGH
DEEPA RAI

ADARSH GANESH
R.B. SHAMI

KAILASH VASDEV, RITU
BHARDWAJ,S. SINGHVI,
ASHOK POPLI
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4. MAC.APP.100/2009

5. MAC.APP.101/2009

6. MAC.APP.850/2011

7. MAC.APP.21/2004

AT 02.15 P.M.

1. cM(M)1411/2011

2. R.C.REV.493/2011

3. CM(M)568/2012

4. CM(M)993/2011

1. CRL.A.734/2009

J-4 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

RAJASTHAN STATE ROAD TRANSPORT
CORPORATION LTD.
VS. K.S.MOHANA & ORS.

RAJASTHAN STATE ROAD TRANSPORT
CORPORATION LTD.
VS. A.G.PRASANNA

ICICI LOMBARD GENERAL INSURANCE
CO. LTD.
VS. KASTURI DEVI & ORS.

TILAK RAJ
VS. PARMOD KUMAR & ORS.

COURT NO. 15

KAILASH VASDEV, RITU
BHARDWAJ,S. SINGHVI,
ASHOK POPLI

KAILASH VASDEV, RITU
BHARDWAJ,S. SINGHVI,
ASHOK POPLI

RAJAT BRAR
S.S. SISODIA

SANJEEV MEHTRAL
MANJUSHA WADHWA

HON'BLE MR. JUSTICE M.L. MEHTA

TABASSUM @ MONA
VS NAZUK BEGUM

HARSUKH DAS BHAGWNDAS & ANR
VS BRAHMLATA SHARMA

RAMESH KUMAR
VS YASMEEN FATIMA & OTHERS

PROMILA RANI & ORS
VS HAZI GULAM RASOOL

COURT NO. 32

PUSHPENDER SEHGAL, R.P. BHARDWAJ
S.R. PADHY, PAYAL RAGHAV

A.P.S.AHLUWALIA, S.S.AHLUWALIA
SONAL SINHA

HARISH PANDEY
M. TAIYAB

T.A. FRANCIS, MAHESH
ATTORNEY OF THE RESPONDENT

EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE PRATIBHA RANTIT

SUNDAY EMEGHA
VS. STATE

HIGH COURT OF DELHI
27 SEPTEMBER, 2012

S.K. PANDEY
NAVIN SHARMA

REGISTRAR (LISTING)
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COURT NO. 24 (0OS-A)
HON'BLE MS. JUSTICE REVA KHETRAPAL

39. CS(0S) 696/2010 RAMESH CHANDER GOEL AND ANR P.D GUPTA AND CO,KAMAL
I.A. 4817-4818/2010 Vs. M/S VIPIN ENTERPRISES AND GUPTA , PRADEEP KUMAR
I.A. 6976/2011 ORS BAKSHI,RAJAT NAVET
I.A. 10941/2011
I.A. 8023/2012
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